
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 

AT HYDE RABAD 

O.A.NO. 567 of 1989 
	 Date of Orcier:14/03/1990 

Commercial Audit Ernployees Association 
Office cf the Member - Audit Board 
and •Ex-Officio, Director of Commercial 
Audit A.G.Office Complex, 
Hyderahad-OO 463, represented by its 
Vice President  Sri M.Sathi Reddy. 

Sri J.R.Sriramulu, 
O*oup D emoloyee, 
O/o Director of Commercial 
Audit, k.G.Office Complex, 
Hyde rabad. 

Applicants 

Versus 

Merriher Audit Board  and Ex-Officio 
Director of Commercial Audit, 
A.G.Office Complex, Hyderabad, 
and 2 others 

Respondents 

For Applicants: 	Mr.I.Dakshina Murthy, Advocate 

For Respondents: 	Mr.G.Parameshwr Rao, Standing Counsel 
representinci the Department 

C 0 A A N: 

HON'BLE' SHRI B.N.JAYASI4HA: .VICE CHAIRMAN 

(Judgment delivered by Hon'ble Shri B.N.Jayasimha, Vo) 

1. 	Thisapplication has been filed questioning 

the Government of India's clarification reqardincj re-

imbursement of Tuii:ion fees as communicated by the 

Comptroller and Auditor General of India, in UO 11,;o.12011/1/ 
a.1  

contd. .2 
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8-Estt. (Allowances), datEd 6-1-19P9. 

2. 	The facts of the case are similar to I-bat 

of 0.A.Wo.402/1989 which I have disoosed of tnday 

i.e. 1.1-3-1990. For the reasons given in the said 

0.A.Mo.402/1982, tHis application is disposed ofas 

thving.becme infuctuous.consequenh to the relief 

already given to the apolicants. No costs. 

(B .W.JAY!-SIMHA) 
Vice Cbairmn 

(Dictated in on dourt) 
14th March, 1990 
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10, 	hdukSh3afar MirZ,  New Delhi-liD 002. 

3.., IdIC 5eppgtay,.çGbernment o?.I'ndis) Pb.nxstry1.of Finance 
,Dbpartment of ExtS?ndi.fure, Neu DiJn. 

-;r- 
4.. One copy tot1r.I.Dakshina Murthy, Advocate, 10-1-18/259  

Shyarnriagar, Hyderabad-SQO 

5a One copy to Mr.G.Pararnsswar Ran, SC for Dspartment,C/T,Hyd. 

6. One spars copy. 	 t 
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